JI TEM NO 58 COURT NO. 4 SECTION |11
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).10123/2008

(From the judgnment and order dated 11/10/2007 in STRP No. 22/2006
of the H GH COURT OF KARNATAKA AT BANGALORE)

M S CONTI NENTAL BUI LDERS & DEV. THR. PROP. Petitioner(s)
VERSUS
STATE OF KARNATAKA THR. C. C. T. Respondent ( s)

(Wth prayer for interimrelief )

Date: 25/11/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S.H. KAPADI A
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Petitioner(s) M. Soli J. Sorabjee, Sr.Adv.
M. Ashok Kumar Sharma, Adv.
M. Sanjay Msra, Adv.
M. Avinash Kumar Jain, Adv.

For Respondent (s) Ms. Anitha Shenoy, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st on Friday the 28th Novenber, 2008 as First on Board for orders.

(S. Thapar) (Madhu Saxena)
PS to Registrar Court Master



